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STATEMENT CORRECTING ANSWER 
TO UNSTARRED QUESTION NO. 1542 
DATED 26m NOVEMBER, 1969 RE: 
CANTEEN STORES DEPARTMENT 

(INDIA) 

THE MINISTER OF DEFENCE (SHRI 
SWARAN SINGH): I take this opportunity 
to clarify ~ reply given to Unstarred 
Question No. 1542 on 26th November. 1969. 
The question related to retired employees of 
CSD (I) accepting services with certain 
manufacturing firms supplying goods to tbe 
Canteen Stores Department (India). I 
would like to amplify the reply given to 
part (e) of the question lIS under so as to 
avoid a misunderstanding. 

U(c) According to the existing orders. 
service officers of the rank of Colonel 
and above are debarred from taking up 
commercial employment within 2 years 
of tbe date of retfremont wit bout ~  

Government permission, and these re-
strictions are considered adequate. Since 
there are at present no civilians in the 
Department equivalent to the rank of 
Colonel and above. and also since the 
present civilian empl.oyees ~ not 'III 
necessarily pensionable, the question of 
extending similar restrictions to tbe 
civilian officers 'of tbe ~  does 
not arise.'" 

12.00 br •. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANcE 

Situation In Laos 

SHRI BAL RAJ MADHOK (South 
Delhi): Sir. I call the attention of tbe 
Minister ofExtemal Affairs to the following 
mat,ter of urgent public importance and I 
request that . be may make a statement 
tbereon :- . 

The situation in Laos resultil18 from 
North ~ offensive in the Plain 
of Jars and its impliciltions for the 
security and stability of South East 
.... i8lI region adjoining India. 

THE MINISTER OF EXTERNAL 
. AFFAIRS (SHRI DINESH SINGH): 
Government bave noted recent developments 
in Laos with grave CQIH:eI'.o1. As a party to 
tbe 1962 Geneva Agreement on Laos, and as 
Cbairman of tbe International Commission 
for Supervision and Control set up under 
tbat Agreement. India is committed to the 
maintenance of tbe sovereignty. territorial 
integrity, rndependence and neutrality of 
Laos. The present situation is tbe result 
of non-observance of tbe letter and spirit of 
tbe Geneva Agreement by various parties. 
Another important factor in the unfortunate 
situation bas been tbe spilling over of the 
V\etllamese conlli:t in Laos. Prospects for 
a peaceful solution Ii.e in a strict observance 
r;Jf the ~  Agreements of 1954 and 1962, 
and tbe ending of all foreign interference. 
This in its turn will also be beneficial to 
peace and st!Wility in Soutb East Asia. 
llldia. both in her individual ClIPacity and 
as ~  r;Jf the Commission, has been 
working towards  sucb a solution. .t is, 
bowever. necessary tbat "II concerned parties 
sbould co-operate rather than resort to 
fighting 

We uage all parties concerned to put an 
elld to the bast iii ties and take COncrete steps 
to abide by the Geneva Agreements. 

SURI I\TAL BIHARI VAJPAYBl! 
(Balrampur): Not a word against Nortb 
Vietnam. 

Sw.u BAL RAJ MADHOK: Sir, I am 
r""Uy ~  at \lie stateme,llt made by 
~ ~ ~ ~ ~  ~  Ns tried ~ 
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[Shri Bal Raj MadhokJ 

to evade the entire issue. He talks of the 
Geneva Agreement of 1954 and of 1962. 

The question is: What is happening 
today? Loas is an independent country, a 
friendly country and a neutral country, a 
country which occupies the ktY. place in 
South-East Asian region in which we have 
a special stake. These borders meet not 
only Vietnam but also Combodia, Burma 
and Th;.iland. North Vietnam has been 
putting pressure on it for many years. But 
so long as Vietnam war was being fought, 
the bombing was going on tbere, !be 
'Vietnamese pressure on Laos bad lessened. 
Now that tbe bombing bas stopped tbere, 
the pressure has increased on Laos, a small 
country which is not in a position to defend 
itself. The Americans too are disinterested 
now. Therefore, the Vietnamese armies are 
pushing fortb in a very quick manner. 

The Plain of Jars is tbe most important 
part of the country which was overrun by 
the North Vietnamese some years earlier 
too and thousands of civilians were 
massacred tbere. We bear so much nf My 
Lai massacre. But about the massacre which 
the Vietnamese committed in tbe Plain of 
Jars, nobody talks of it. Nobody knows it. 
That massacre was committed tbere. Later 
on, the Laotion Government was able to get 
tbat area back. 

Now, the aggression has started not only 
in tbe Plain of Jars but tbey are pushing 
towards Vientiane on the bank of Mekong. 
And Mekong is a border of Thailand and 
Laos. Therefore, it is not only a threat to 
the integrity, security and sovereignty of 
Laos but it is going to be a threat to the 
integrity, security and sovereignty of Thailand 
and Burma also and, later on, it may 
impinge on us. It is not something about 
which India can take a disinterested a!titud •. 
I! is something which concerns us directly. 

The petty Arab States always kick us 
and we lick them. Here are the States which 
have such close cultural relations with us, 
who look to us and who are friendly to us. 
But we do not take any interest in them as 
if their in terest is quite separate from our 
interest. My submission is tbat, in tbis 
matter, the Government of India must 
completely re-think. Our future lies witb 
South-East Asia and not with West Asia. 
\\!" must take more eo lightened interest in 
the safety, security and intecrity of the 

countries in the South-East Asian region in 
which Laos is a living example. 

In this background, I would like to put 
a few questions and I want the hon. MinIster 
to give specific answers. My first question 
is this. The king of laos was here yesterday. 
May I know what assessment he gave of 
the situation and what suggestions he made 
as to what the Government of India can do 
not only as the Chairman of tbe I.C.C. but 
also as a major Asian power 10 sefeguard 
the security of that country? It is no use 
indulging in only wisbful thinking. Some-
thing concrete has to be done. I want to 
know what suggestions did the King of Laos 
make in this regard. 

Seco"dly, will the Government of India 
convene a conference of the countries of 
South East Asia which are directly concerned 
with the security of the region against the 
expansionism of Communist Cbina and 
North Vietnam and particularly against this 
method of war by proxy which has been 
started by them and take concerted steps to 
safeguard the security of the entire rCRion in 
which India's interests also are directly 
involved? 

Thirdly, will the Government of India 
take steps to approach the Co-Chairmen of 

~ Geneva Conference and bring them 
togethar, preferably in Delhi, instead of in 
Paris and also take steps in UN to see that 
some pressure can be built upon North 
Vietnam so that it can be stopped before it 
takes over the whole of Laos? 

Lastly, I would like to know whether the 
Government of India will stop hobnobbing 
with North Vietnam. To-day we have 
developed a new love for North Vietnam 
whicb has been abusiDg us all tbe time and 
which has been taking the side of Pakistan 
on Kashmir and which has been taking the 
side of China on every matter. May I know 
whether the Government of India is prepared 
to clearly declare that North VielnRm 
is committing an aggression in Laos, that we 
condemn that aggression and we express our 
displeasure to North Vietnam for what it is 
doing in Laos? Finally, will the Govern-
ment of India on its own account do 
something to offer help to Laos  in wba tever 
Way, diplomatic or medical supplies and 
other things ? 

SHRI DINESH SINGH: The boa. 
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Member has drawn my attention to the 
importance of Laos and the importance of 
South East Asia to India, and there can be 
DO two opinion.q about it. South East Asia 
is undoubtedly extremely important to us 
and I would only like to slightly amend the 
statement by saying, 'So is West Asia'. 
Because we are situated in South Asia, botb 
the Western and the Eastern flanks are of 
very great importance to us. Unterruprions) 

So far as the question of taking interest 
in this region is concerned, the bon Member 
knows that on a number of occasions we 
have discussed tbis matler in the Consul-
tative Committee and alsn in the House 
here. The efforts that the Government is 
making to get closer identity with tbe 
countries of South East Asia are known to 
tbe House. Of course, these methods may 
differ. The bon Member may bave one idea 
about our getting close to the South East 
Asian countries and we may have another. 
Our feeling is that close collaboration can 
be established only by making important 
moves in tbe commercial "nd in the 
economic fields and in creating close identity 
between these coun tries by merging their 
interests and by bringing in them common 
interests. 

AN HON MEMBER: Bania mentality. 

SHRI DlNESH SINGH: Despite what 
some hOD Members may say about a 
particular community in this country which 
has been trading, Mr_ Speaker, Sir, in tbe 
international community and even in tbe 
national context trade still forms a very 
important aspect of getting peoples' interests 
tied up togetber. 
So far as tbe question of our talks with 

the King of Laos is concerned, I had an 
opportunity of talking this morning with 
the Minister who is in charge of Foreign 
Affairs in Laos. We went over the situation 
there aDd I am afraid I am not in a position 
to give the details of the discussioDS we 
have had, but the main point which Laos 
has heen seeking is that we should reconsider 
this matter in a Geneva type of ConfereDce. 
Now the GeDeva ConfereDce caD be 
summoDed hy tbe Co-Chairmen which are 
the United Kingdom and Soviet Union. If 
tbey wish to reconvene the Geneva Con-
ference and discuss these matters, we shall 
be very bappy to associate ourselves with it. 
The GOveIlllllcnt of laos haa made moves 

with them aDd it i. for them to decide 
wbether th,y would wish to convene the 
Geneva Conference. 

One point I would like to say. The 
han Member referred to my statement. I 
would wish that he bears in mind that we 
have a special responsibility in Laos as 
Chairman of the Can I ro! Commissioa. 
Therefore, the statements that we make have 
to be guarded and can only be those state-
ments which the Commission as sucb approve 
because when we make a statement tbat 
so and so is doing sucb and such a thing in 
Laos, then it must be in conformity with 
our position in the Commission in Laos. 

Therefore, wben bon. Members raise all 
these matters, it is not possible to say any-
thing unless they have been established by 
the Commission. Then, so far as the 
question of convening a conference of the 
south'east Asian countries is concerned, 
tbis is really a suggestion for action ; but 
since the bon. Member bas mentioned. I 
would like to say that we wo uld have no 
objection to tbeir convening a cODference on 
taking part in such a conference, but it has 
to be seen as to wbat would be tbe appro-
priate occasion and what would be the 
impact of this. 

SHRI RANGA (Srikaku!am) After 
Laos is swallowed up. 

SHRI DINESH SINGH: It is not a 
question of swallowed up. It is a questicm 
of what is going to be tbe impact. If the 
hon. Member can say that convening a 
conference will stop the bostilities· I am 
prepared to convene a conference. 

SHRI BAL RAJ MADHOK: I am not 
the Government; you are the Government. 

SHRI DlNESH SIDGH : We ahouJd 
not say things in such a way which will not 
solve the problem. We are trying to solve 
the problem and so far as the question of 
help to Laos is concerned we have rendered 
assistance to Laos and there bas been a 
military hospital and we are renderina 
assistance to the limits of our capacity. 

SHRI BAL RAJ MADHOK: You had 
a medical miIaion; but you have "i.tarawa 
tbat. 
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SHRI DINESH SINGH : Upto the 
~  of our capacity we shaJl consider help-
ing Laos. It is dependent on Our capacity 
and based on the request from them of 
assistance. So far as hoboobing with 
North Viet-nam is concerned, of course, it 
. is for the han. Member to choose his words, 
but then, I think, it would he in our interest 
to maintain close relations with North 
Vietnam which is a democratic republic of 
Vietnam. 

SHRI PILOO MODY (Godhra): Spell 
it out. What is the interest? 

~ ~~ ""tor ~ ~  ~~  : 

~  ~  i!IT ~  i't ~ OR 

~~ ;;r) f!f;lrr ~ 1:t'fi ~ ~  ~ 
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as Chilirman of the Commission has 
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SHRI BALRAJ MADHOK: It is not 
that Laos forces. It is North Viet Nam 
forces. 

SHRI KANWAR LAL GUPTA: It is 
North Viet Nam forces. This Government 
should be ashamed. 

SHRI BALRAJ MADHOK: I would 
like him to revlge his statement. He is 
cteatiog difficulty hy this kind of statement. 

....n ~  ~  ~  it ~  

~  'liT WI" ~ ~  "1 

~ ~ it ~ ~ flli ~ ~ ~  ~ 
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SHRI JYOTIRMOY BASU (Diamond 
Harbour) : It should be left to the people of 
Laos. 

SHRI S. M. BANERJEE lKanpur): It 
should he left to the people of Laos. 

SHRI JYOTIRMOY BASU : It should 
be Teft to the people of Laos. They are 
strongly fighting· for their own rights. 

SHRI M. L. SONDHI (New Delhi) : He 
ha. made a wrong statement. It should be 
expunged. 

SHRI RANGA : Srinagar is in Kashmir 
But was there not an invasion by Pakistan? 

~  ~  mtf.t ~ ~ crnr 
~~ !lit ~~  ~  f.!;lIT ~~ ~ 

~ ~  I ~ ~ ~ it f.!; ~ 

Of ~ m i'l"m «ifT<;f Of;:f '"OfT ~ 
"lT1 

8URI PILOO MODY: It was ooIy 
when the dubaara sa>Qal was put thili WI 
!build out IiOw his mind was thinking. 

~ Rim ~  !IflTt IfTll"Ift"Ir ~ 
nlt ~ !lit fq;t ~ WI' ~ !IIR ~ 
~ ~ m ~ ~ oR <it it ~  ~  

'IIiOT f'l> ~  ~  ""'" ~ iffiI"t I 
m;r;fi!r >'''rT ~ ~  ~ ;it iI" 
iii ~  flli qil"T ~ lIirt'l" q;)fuij" ~ 1fT ~  

if.t <nror ~ ~ lfT ~  ~ ~ 

f.nII ... ~ f'lillT I mtR lfi! ~ f.!; ~ 
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~  ~~ ~  

If1: ~ Cl'R!ilR!r ~  ~ I it liji! ~ ~ 

~ ~ f.I; ll'ji! ~ ~  ~~ 

ift';r if ~ ~  ~  ~ ~  ~  If1: 

1IIT!I>1I1:!f VerT ~  Iii! imr iTT;;r if;T fi:(ffff if 

~~ ... 
SHRI M. L. SONDHI: May I give him 

a map of Laos ? It is a  serious matter. 

~ ~  ~  ll'([ mf<:ll'ij" 

~ ~ 0) '1"),1 ~ ~ 7fQit, ~  ~ 

~  if llI'l ~ ~ I 

SHRI NAMBIAR (Tiruchirapalli): 
There is an upheaval in Laos. The people 
of Laos are acting. We cannot dictate from 
here bow the people there should act or 
that they should act in a particular manner. 

SHRI A. SRBEDHARAN (Badagara) : 
If the Chinese come and act in this country, 
will he say that the people of India are 
acting? Why should he say that the people 
are acting? There are no pCDple there. 
Infiltrators are acting. 

SHRI ATAL BlHARI VAJPAYEE: 
Let the hon. Minister clear the misunder-
standilli tbat his reply has created. 

~ ~  ~  ~  '!il 
~  QflfTif ~  "frfji!{T I it ~  q),T 

m ~  ~  'f;<: ii!T ~  ji!) ;;rra- ~ I 

~  ... 

SHYI PILOO MODY : If you give him 
a third chance, he will be changing a little 
more. So, let us ask the question for a 
third time. 

sit ~ ~  ~  ~~ it Qf) 

~ IIii!T fiI; ~ '" ~  ifll'T ~ 

pr ~  m Ut it ~ ~ <w 'ff I 
~ ~  >!IT ~  v4\" Il:if; ~  

mn ~ it tl'l"<: ~ 1jit itifr ~ ~ I 

q ~ 'flIt:1 it@ f'ti c\lrif llI'Tq; ;;rri 
~ ~ 1 ~ ~ iflft if ~ crrq; ~ 

~ ~  '1ft ~ ~  aT ~  

fqr1ffl ~ f"f> ~ ~ it; ;fA ~  ~ 

lIi'l'ij"m '" if([ll ~  ~ {ij" cmr 
W it; ii'l'-r it ~ ~ ~ I ~  en: fiI;;r 
ihff ..IT '!il:i ~ ll'T ~ !tit ~  m 
~ if itit ~ ifji!ll1ii!T ~ I 

SURI BAL RAJ MADHOK: It is a 
continuing aggression. 

~~  itm ~  ~  

IfiT it;;r.r ll'ir ij"r:r'l1iTit..IT ~~ ttir 'IT 

'ff ~ iIlf If1: Qf) ~  ~  ~ ~  ~ I 

~ ~~ ;:rit ~  !tiT ~ itit if;T 

ij"1fT<'I' ~  ~ I ~ ~~  01) ~ ~~ {U 
~ ~ I iIlf en: iflji!<: ;tt ~  ~ ll'T 

ifji!l ;;riIT if;lf'l' If'l' ~ ij"1:if;:'!f if ~ it; 

mllit ~  ~  Oil" ~ ~ it ~  

q;ij"<'fr ~  ~ f", qii!T en: ~ ~ 'tiT ~  

it ~ ~ ll'T ifi\"T I ~  ~  m it; ~ 

if ~ it; mr:rit ij"qr<'l' ~~  <:1) ~  

~  ~ it'lr f'ti ~  'tiT ~  it; 

m ~ ~ ~ ll'T ifii!l I ~  ~ if 

~ ~ llI'l!I.r<:) if ~ ~  ~ ij"iIT ~  

ij"<::ro IfiT ~ ~ I it ~  m if ii!T 

~~ ~  

SUR! PILOO MODY : Let us ask him 
for the fouth time. Then the answer might 
still further improve. 

IQ'QfIR ~ ~ : {ij" ,n:q; .,T ~  

~~  ;jor ~ 1 

SHRI PILOO MODY :  I have come to 
tlu; conclusion that only aggressors can stave 
off aggression. 

SHRI NAMBIAR: He has a hllP figure 
and he leads the aggression. 

SHRIMATI SUARDA MUKERJEE 
(Ratnagiri) : It is rather surprising that 
the statement of the External Affairs Minister 
is like the Sermon on the Mount and it 
proves more than ever before that this 
Government's elI"ort is alwara to ~ ~ 
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blind man's buff. I cannot understand why 
the Government cannot call a spade a spade 
bere. In all the forcign papers, the back-
around of it has come out. We know, for 
Instance what the B·52s of the USA have 
been doing there. The USA is just as much 
RlponsibJe as the Chinese in creating a 
crisis there. If India is the chairman of 
the ICC, I want to know one thing; India 
should give up that position, because even 
in the London papers and on the BBC it 
has come out definitely as to what has been 
happening there ; the US planes wbich were 
supposed to drop foodstuffs there bave been 
droppiag arms and ammunition. Why can 
the Government of India not admit this on 
the floor of the House, if they occupy the 
position of the chairman of the ICC. 
Secondly, I want. to know whether Govern· 
ment are even aware of what the backaround 
of this is or ~  they come here to the 
House unprepared. 

AN HON. MEMBER: As usual. 

SHRIMATI SHARDA MUKERJEE: 
Everybody knows about these things after 
reading the newspopeT'. Why can the 
Government of India not admit this? My 
specific question is this. In regard to the 
situation whkh is developing on our frontiers 
and in our eastern sector where the Naga 
bostiles are gelling aid from China and are 
being trained, it has corne out in the press 
some time ago that Mr. Phizo has said in 
London that he had a thousand peopIe 
trained in China. If that is true and if the 
Government are prepared to identify its 
enemy, which I think at ttis time is Cbina, 
will they either give up tbeir position as 
chairman of the ICC or will they at least 
take a definite position in South·East Asia 
in regard to the relationship with the Soutb-
East Asian countries? How can they run 
with the hare and hunt with the hounds? 
How can you have friendly relationa with the 
Chinese and .lso try to protect the 
Americans because you get aid from 
America? Why do not Government make 
up their mind and take a definite stand? 
How can we have co-operatioLl with South-
East Asian con un tries in this fluctuating 
condition? (/ntt!rruplioIlS) 

MR. SPEAKER: I strongly disapprove 
of this shouting. After all, we are an 

august House. I do not want to lee it in 
futllIe. 

SHRI PllOO MODY : What can you 
do if you accept Communists in this House ? 

SHRI DINESH SINGH : The situation 
In Laos is really a very grave situatIon, and 
I am sorry that" e bave allowed sucb inter-
jection! to come in which have detracted 
from the consideration of this matter in view 
of the gravity that really edsts in Vietnam. 

I am glad the bon. lady member has 
come prepared and bas called a spade a 
spade. But has it helped the situat;on ? So 
far as I am concerned, I have said in my 
statement tbat the situation has been 
deteriorating because of the nGn-fulfilment 
of tbe Geneva Agreements by the parties 
concerned. It does not help if the bon. 
member has mentioned certain countries. 
We can all mention tbe names of these 
countries. But that is not going to help a 
solution in that sense. 

The bon. lady member went on to say 
that we sbould give up the cbairmanship 
of tbe Commission. Would that help in 
the situation ? 

SHRIMATI SHARDA MUKERJEE: 
Yes, if tbey make up their mind and take a 
definite stand. 

SHRI DINESH SINGH: We have 
the opportunity here, according to the bon. 
lady member. to sit her and call a spade a 
spade. But we sbould get away from our 
international obligations, where we have an 
opportunity to help ..... . 

SHRI MANUBHAI PATEL (Dahhoi): 
What is the alternative. 

SHRI DINESH SINGH: In the 
absence of alternative from tbe hon. member, 
he wanta to find out an alternative from me. 
I shall be glad to give him tbe alternative. 
The alternative is to have a little patience 
and try to work in tbe international field ... 

SHRI MANUBHAI PATEL: And lose 
everything. 

SHRI DINESH SINGH: ... instead 
of bull-dozinll our views or, "f criticising, 
other countriers (l"urruplio".,). 
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SHRI M. L. SONDID: If you refer 
to our previous debates, you will find that 
during the time of Shti Nehru's conduct of 
our foreign affain. the n.me of Prince 
Souvanna Phouma was a very respected 
name in this country. He stood for the 
principles of non-alignment. neutralism and 
independence in foreign policy. What do 
we find here now? The statement made 
by the Minister is, I tbink, an effort not to 
really go to the root of the problem. I 
would crave you, indulgence to mention 
that we have an ambassador in Vientiane. 
Not only are we Chairman of the ICC but 
we have a full-Hedged ambassador there. 
Certain instructions could be issued by the 
Minister. 

I wnuld crave the indulgence of my 
friends to my left and say that the present 
situation there is u a matter of fact 
aggravated by the presence of nearly half a 
lakh nf North Vietnamese soldiers ..... 

SHRI NAMBIAR: No, no. 

SHRI M L. SONDHI: That is why 
I said I crave his indulgence. 

SHRI ATAL BIHARI VAJPAYEE: 
The hon. memb.. should not !Ie disturbed 
like this. 

SHRI N<\MBIAR: They are fightinp. 
their battle. 

SHRI M. r.. SONDHI: North Viet-
namese prisioners of war who w-ere inter-
viewed by the world p"ess have confessed 
that they were fighting alone and not with 
the Pathet Laos-the'e particular unit:;. 
There is a hi.toric,1 reason also. Laos has 
very hostile neighbours and the majority 
of the Laotian people actually re,ide outside 
because their t.rritory has been eaten away 
for centuri... Now there is an opportunity 
to know whether Laos can exht as a nation 
or will be swept away from the map of the 
world. 

May I know from the Minister whether 
lodia has specifically asked  the signatories 
of tho Geoevl Agreo,ueot to act in accor-
dance with Article 4 of the Agreement to 
ensu", nelltradlv of Laos? May I know 
if India will announce im:n.diately some 
~~ ... ~  action? For example, the Minister 

~~  here anI! QOW aQDOuDce that he is ~ ~ 

to despatch a medical team to Lao-. There 
are 5,00,000 refugees there. We ha\'C been 
known to help refu&eeS everywhere and in 
our own country. Can we not help them 7 

I was in Vietnam last week. I met 
Prince SouvanDa Phouma. and I quote him 
who was a person re5pectcd by the 
Communists. by the Deutralists aDd by the 
non-aligoed people at one time, and tbere 
is no reason why that should chanIC. I 
quote his words. Ho said : 

"We would be bappy if India could 
help us in maintaining and defending 
our independence and neturality a. laid 
down in the Geneva .<\areemeot. Tbe 
war wbicb we are facing here is not a 
civil war. it is a case of bversion by 
a neigbbouring country which is also a 
.ignatory of the Geneva Agreement." 

I have the right to inform this ~  to 
inform the Minister ... {/nterruptlons). 

SHRI BAL RAJ MADHOK: If they 
go on behaving like this, I give a warninl 
that we will not allow them to speale. This 
is not the way. When our speaker speaks. 
they should not interrupt him like this. It 
is not proper. 

SHRI M. L. SONDHI: I will not 
say anything wbich I cannot SUbstantiate. 

MR. SPEAKER : would request 
Mr. Nambiar to remember that tbis is 
Parliament ~  everything goes by dis· 
cussions. He should listen to otber's views. 
and when his tum come., he can give bis 
own views. Do not try to obstruct him. 

SHRI NAMBIAR: The rule is for 
all, not only for Mr. Nambiar. Let tbem 
practise, tbat, and Nambiar will do the 
same. 

MR. SPEAKER: Do you want me 
to withdraw and leave it to botb of you. 

SHRI NAMBIAR: If they misbehave, 
they must be told. 

SHRI ATAL BIHARJ VAJPAYEE: 
By "both" you mean Mr. ]yotirmoy Basu 
and Mr. Nambiar. 

SHRI NAMBIAR: The proceedings 
will sbow whether I was misbehaving or 
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others. The past proceedings will show 
that. 

MR. SPEAKER: I bave no doubt. 
Please sit doWD. 

SHRI M. L. SONDHI: In 1964 Prince 
Souvanna Pbouma went to Hanoi and met 
Gen. Giap and he tried to find out the 
solution for this question of the Plain of 
Jars. It is a matter of great regret that 
Gen. Giap actually told him that be would 
not tolerate the presence of any other 
troops in the plain of Jars, and naturally 
Prinee Souvanna Phouma thought that it 
was very shocking to hear such a statement 
from the General of the North Vietnamese 
Army. There was nothing which Laos had 
done to violate the Geneva Agreement. 
Prince Souvanna Phouma said, and it is an 
record, that Laos is a free country, and It 
is not a lacquey of the USA or of any other 
country, but he would like the Plain of JArs 
to be neutralised. Has the Government 
of India made its position clear that we 
want the neutralisation of the Plain of 
Jars? 

Is it known to the Minister that Prince 
Souvanna Phouma himself was located at 
Khan Khay in the PlaiD of Jars? That 
is what I meant who I asked him to see 
the map of the territory. Of course, 
we can recognise that beyond it there are 
other problems. For example, there is this 
Gen. Wong Pu who is operating and caus-
ing concern to China and others. But as 
far as India is concerned, the problem is 
that of the 5,00,000 refugees. What a<e 
you going to do about them? Are you 
going to send a medical team immediately 
or not? 

Secondly. regarding the non-observance 
of the Geneva Agreement, will you make it 
clear that you feel that tbese Interested 
parties :.ave faiied in tbe observance of the 
Geneva Agreemont? If India, says that, 
it makes all the ~  

Thirdly, will our Ambassador-I am not 
referring to tbe Chairman of the I CC-be 
instructed tbat in the spillover of tbe 
Vietnam conftict, India wants all the re'pect 
the neutrality of Laos, and specifically the 
neutrality of the Plain of Jar., because 
it is at the time of ~  tbat 
neutrality must be guaranteed? Otherwise 
\lhat is tte n (aniDi! of neutrality? It only 
<ruates \I hen ther. is spillover. 

SHRI DINESH SINGH: The hon. 
Member referred to the respect that Prince 
Sou vanna Phouma enjoys in this country, in 
the past tense. I should like to assure him 
that so far as we are concerned, it is very 
much in the future tensc. Prince Souvanna 
Phouma enjoys respect in this country. 

SHRI PILOO MODY: Since we are 
talking about ten' es, what about the present 
tense? 

SHRI DJNESH SINGH: I wa, talk-
ing in the present tense. If the hon. 
Member would take out the plug in his 
cars, he wouid hear me speaking in English 
... (/nterruptlons). 

SHRI PILOO MODY: Everything 
about you needs amplifications. 

SHRI DINESH SINGH: About send-
ing a ~  toam, if we receive a request 
from the Royal Government of Laos that 
they would wish us to have a hospital team 
ill Laos, we sball certainly cousider the 
matter. So far as the question of consulta-
tion is concerned, I mentioned even earlier 
in reply to a question by Mr. Madhok that 
we would be ready to consult with the 
Geneva Conference Powers or the other 
countries to find a peaceful solution on 
Laos. We are not afraid of consultations. 
in fact when you rule out tte use of forces 
as a solution for any difference of dispute, 
consultations become inevitable and that is 
the only way in which you can resolve the 
differences. The hon. Member said that 
we should make it clear that the Geneva 
Agreement is not being fully implemented 
by all concerned. I said so in the body 
of my statement and if the hon. Memher 
feels I should repeat it. I am willing to 
read it out again. 

The hon. Member gave me some 
historical background on the neutralisation 
of the Plain of Jars. I am greatful to hi'" ; 
perhaps I could add to that if he so desires, 
something about the location of. the 
neutralised head-quarters in the Plain of 
Jars and how they were thrown out not by 
the leftists but by the rightists, from there 
and how Prince Souvanna Phouma was 
there in various capitals trying to preserve 
its ncuuality, etc. All these things are 
there and they could te repeated if 11;( I cn. 
Member so feels. It would not tL risht 
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for me to say tbat only the Plain of Jars 
3hould be neutral sed; in fact the wbole 
hostilities tbould cease and not only the 
Plain of Jars but the whole area should be 
neutralised .•. (/llterruptiolls). 

n.3alln. 

PAPERS LAID ON THE TABLE 

Naval Ceremonial, Condldons of Service 
and Mi"""UaDeous (Ameadment) 

Regulations, 1969 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI M. R. 
KRISHNA): On behalf of Sbri Sawam 
Siogh I lay on the Table a copy of the 
Naval Ceremonial, Conditions of Service 
and Miscellaneous (Amendment) Regulations, 
1969 (Hindi and English versions) published 
in Notification No S.R.O. 271 in Gazette of 
India dated tbe 9th September, 1969, under 
leetion 18S of tbe Navy Act. 1957. [Placed 
in Lib,ary. S.e No. LT-2193/69]. 

NotIfication; under Export (Quallly 
Control and lospectfon) Act, 1963, 
Annual Report of Export luspec-
tion Council and Agencies, 
and Textiles Committee 
(Tblrd Amendment) 
Rnle" 1969 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEW AK): I bea to lay on the 
Table: 

(I) A copy escb of the following 
Notifications (Hindi and Englisb 
versions) under sub-section (3) of 
oeetion 17 of the Export (Quality 
Conlrol and Inspection) Act, 1963 : 

(i) Tbe EXPOlt of Dried Shark 
Fins and Dried Fisb Maws 
(Inspection) Rules. 1969, 
published in Notification No. 
S.O. 505S in Gazette of 
India dated the 29th December. 
1969. 

(ij) He Export of Fish and Fish 
PloduCIS (Inspection) Amend· 
ment ruleJ, 1969. published 
in Notification No. 8.0. 5058 

in G3zeUe of India dated the 
30th Derember. 1969. 

(iii) The Export of New Jute 
woolpack (Inspection) Rules. 
1969, published in Notification 
No. S.O. 51 in Gll2IItte of 
India dated tbe 1st January, 
1970. [Plaud In Llb,a,y. See 
No. LT·2S8S/70]. 

(2) A copy of the Textiles Committee 
(Third Amendment) Rules. 1969 
(Hindi version) published in Noti-
fication No. G.S.R. 2172 in Gazette 
of India dated the 3rd January. 
1970. under the sub-section (3) of 
section 22 of the Textiles Com-
mittee Act. 1963. [Plac.d ill 
Llb,a,y. See No. LT·2S86·70]. 

(3) A copy of the Annual Report of 
the Export Inspection Council and 
Agencies for the year 1968·69 
along with the Audited Accounts. 
[Placed in Ubra,y. See No. LT-
2587/70]. 

COMMITTEE ON PRIVATE MEMBERS' 
BILLS AND RESOLUTIONS 

Flf.y .... venlb Report 

SHRI G. G. SWELL (Autonomous 
Districts) : I beg to preJent the Fifty-seventh 
Report of Ibe Committee on Private 
Member's BiII and Resolutions. 

COMMITTEE ON PUBLIC 
UNDERTAKINGS 

Fifty-Second and Flrty-Foartb 

SHRI M. B. RANOA (Broach): I beg 
to present the following Reports of the 
Committee on Public Undertakings : 

(1) Fifty·second Report on action taken 
by Government on tile recommenda-
tions contained in their Sixth 
Report on contracts entered into 
by Rourkela Steel Plant of Hindu-
stan Steel Ltd_ with Mis. B. 
Patnaik (P) Ltd. and others for the 
supply of iron ore and manganese 
ore. 


